CENTRAL ADMINISTRATIVE TRIBUNAL

JABALPUR BENCH, JABALPUR
Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001
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- The learned counsel for the applicant seeks
permlssion to withdraw this ccCp. Permission is
granted. Accordmgly, this ccp is dismissed as/’ -
_ __wlthdrawn, with liberty to thc- applicant to approach
9 _ $ the Trlbunal if he still feels aggrieved and so
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